SLP(C)No. 21269 OF 2001

| TEM No. 17 Court No. 5

SUPREME COURT OF
RECORD OF PROCEEDI NGS

SECTI ON | VB
AN MATTER

I NDI A

Petition(s) for Special Leave to Appeal (Civil) No.21269/2001

(From the judgenent and order dated 23/04/2001 in CW 11059/99
of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

STATE OF PUNJAB & ORS.
VERSUS
SURI NDER KAUR & ANR.
(Wth prayer for interimrelief)
Date : 03/03/2003 This Petition was called
CORAM :

HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE BRI JESH KUVAR

For Petitioner (s)M. Ajay Bansal, DAG Punjab
M. R'S. Suri, Adv.

For Respondent (s)M. R K Kapur, Adv.
M. B.R Kapur, Adv.

M. Anis Ahnmed Khan, Adv.

UPON hearing counsel the Court nade the
ORDER

Pl eadi ngs are conpl ete.
Li st for hearing and di sposal on a Friday after

(A ay Kr. Jain)

(Radha R Bhati a)
Court Master
Court Master

Petitioner (s)

Respondent (s)

on for hearing today.

fol |l owi ng

3 weeks.



